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Safety and health considerations for cons-
truction workers 

504. SHRI B. K. HARIPRASAD; Will the  
PRIME  MINISTER   be  pleased      to 
state; 

is a fact that there is a lack 
of safety and health considerations in respect 
of construction workers in the country: 

(b) what is the estimated number      of 
instruction workers males, females     and 
children  engaged in the country,      State-
wise; in Government and  non-Government 
workers; 

(c) the number of minor and major 
accidents/deaths occuring each year due to the 
lack of safety and health considerations; and 

(d) whether Government would adopt the 
I.L.O, safety and health convention 1988 as a 
first step and also ensure medical insurance 
and safety of workers? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR AND THE 
MINISTER OF STATE IN THE MINISTRY 
OF INFORMATION AND BROAD-
CASTING (SHRI RAMJI LAL SUMAN): (a)  
Yes, Sir. 

(b) and (c) No such data is being collected 
by the  Ministry. 

(d) It may not be possible for the present to 
ratify the convention. 


